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Drive aPlIIIlt Benrall ....... uare In 
East Pakistan 

°111. Slui R. G. Dubey: 
Shrl Maheswar Nalk: 
Slui Blbhuti Mlsbra: 
SJlrl K. N. Tlwary: 
Dr. L. M. Slnghvl: 
Shrl D. N. Tlwary: 

Will the Minister of Extel'llal Aftrlrs 
be pleased to state: 

(0) whether Government ar~ aware 
that there has been a drive arai.:l.t the 
Bengali culture and Bengali language 
in East Pakistan and there is resent-
ment amorigst the Bengal! people 
about it; and 

(b) if so. whether the attention of 
Pakistan Government has been drawn 
to this crusade against the Bengali 
language and culture? 

The MInister of External Allain 
(Shrl Swaran Slnrh: (a) and (b). 
Government have seen some reports 
in this connection. However, the 
status of Bengali language and cul-
ture In Pakistan Is a matter for the P""". and authorities of Pakistan to 
consider and decide. 
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Confiscation of Properlles of india ... 
abroad 

°113. Shrl KrlshDapal Singh: Will 
the Minisetr of External Aftalrs be 
pleased to state: 

,8) whether it is a fact thftt tn .. 
properties Of the Indian nationals to 
Pakistan, Ceylon, Burma and other 
countries have been confiscated by ttJI 
Governments of those countries; 

(b) the action Government have 
taken to get the properties restored or 
to see that adequate compensation Is 
given to those who have lost their pro. 
perties; R.nd 

(c) with what result? 

Tbe Minister (It External Allain 
(Stvi Swaran SIn;Jb): (a) It is ture 
that during tbe recent Indo-Pakistan 
ronnie!, ,the properties of Indian na-
Honals in. Pakistan have been taken 
OVer by the Government of Pakistan 
and vcstl·d in the Custodian of Enemy 
Property in Pakistan. 

Properties of Indian national~ in 
CE'ylon and Burma have not been 
confiscated. The Government of India 
have not rcceivccl any complaint~ re-
garding the confiscation of propertl~ 
of Indian nationals in any other coun .. 
try. 

(b) As a conseqU8lltial mcaaure, the 
Government of India ha,d als" taken 
over the properties of Pakistani na-
tionals In India and vested them tD 
the Cumdlaa of ' l!Inemy Property 
here. The :Govl!'l'llJMl!lt of India also 
lodied a protest 1I/itA the· . PakIstan 




